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(b) the effort made by Gov rnment 

o ge them relea ed from tho jails and 
ring them back to the country? 

T E M STER OF XTER AL 
A FAIRS ~SHRI P. V. NARA IUHA 
R 0): (a) Ye Sir. 

(b) In uitable ca s, the matter has 
been taken up with the apporpriate autho-
TitieS of the' concerned Governments to 
c pedite fair trial a nd assist in securing 
~arly release. As istance i provided for 
repatriation. 

DeclaratiOn of tate Highways a 
ational Highway 

*275. SHRI HARIHAR ORE Will 
the Mini ter of SHIPPING A D 
TRANSPORT be plea ed to tate': 

(a) whether Government hav~ a pro-
po al to declare orne Stat highway as 

ational Highway ; 

(b) if SO whether the tate highway 
o. 1 of Oris a is proposed to be declar-

oed a National Highway; 

(c) whether the above highway betw n 
Konar (Oris a) and Raipur (M.P.) 
wouJd be taken over for con truction In 
]983- 4; and 

(d) if 0, the expected time of its 
formal announcement? 

R OF HIPPI G AND 
(SHRI VIJAY 
DDY) : (a) 0, ir. 

Owing to con traint of re ources, th 
Central Government are unable to declar 
any road in ny tate a a ational igh-

ay trent. 

~ b) to (d) Do not ari e. 

.. , of ru oDd r n ric m 

*276. HRI GHUL R SOOL 
OC K: 

AI: 

HE LTH A 0 
. pt ased -to 

amendm nt to the 
ul requiring 

drug companie to mar aU ingle ingre-
di nt drug under g n ric na ha b n 
dropped; 

(b) if 0 the main r on for rith-
drawal; 

(c) whether change w r nece j ated 
cau of continu d r i t n by th 

drug inrlu try to mar t in 1 in r di n 
drug in generic name . and 

-( d) to what extent the drug ind u try 
ha been helped? 

THE Ml ST R 0 H D 
FAMILY WELFARE ( HR HA .. 
KARA A D): (a) to Cd). On 17-1-1981 
the Mini try of Health arid Family W If r 
i ued a notification under th 
of the Drug and Co m tic 
requiring inter alia that drug 
any of the following a ' in 1 ctive in-
gredient sb 11 be mark t d only under the 
generic name : 

1. AnaJgin 

2. A pirin and if . It 

3. hlorpromazine and it ait 

4. errou ulphate 

5. Piperazin nd it , aIt. 

2. Th aid notifidltion aJ 0 tipulated 
that prepar tion containin ny n w 
drug a the ingle active ingredient hould 
be m rketed under generi name, nly. 

3. Th Delhi igh ourt in it judge.. 
m nt deliver d n 13- - 2 jn r pect 
writ petition filed y 4 drug manuf v 
turer have h Jd the provi ion a in .. 
valid. he overnment of India h ve 
gl)l'1C in appeal to tb Sup em Court 
again t th judgement of the i h Court 

n· Ii n d .. Immi 

*277. H I 
HRT 

L 




